FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS
OF MOSER BAER ELECTRONICS LIMITED
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Notice is hereby given that the National Company Law Tribunal, New Delhi, Court No. IV has ordered the
commencement of liquidation of Moser Baer Electronics Limited on 19/11/2020 (Copy of the Order
downloaded from the website of the Hon'ble NCLT on 25/11/2020).

proof on or before 25/12/2020 (Liquidation Commencement date considered as 25/11/2020), to the
liquidator atthe address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. Sd/-

Date : 25.11.2020 Name and signature of liquidator : Hemant Sharma
Place : New Delhi Regn. No: IBBI/IPA-002/IP-N00015/2016-17/10019

The stakeholders of Moser Baer Electronics Limited are hereby called upon to submit their claims with | -

1./ Name of Corporate Debtor | Moser Baer Electronics Limited
2. | Date of Incorporation of Corporate Debtor | 14/09/2006 2. BTANC SR & R & fofy 14/ 09/2006
3. | Authority under which Corporate Debtor | Registrar of Companies, Delhi 3. R fore e rive | E VRS 31 BT, (feree)
is Incorporated/Registered ST R / defied & ‘
4. | Corporate Identity No. / Limited Liabilty | U22229DL2006PLC153759 4 | arane el ﬁﬁ¢'4'<¢ 9E | U22229DL2006PLC153759
Identification No. of corporate debtor e/ i 7 E@,ﬁ—\;] we } 3 iy .
: 3 . .| FIINE SR & Toiigd | 43— 3Gl gSgdd T
5. | Address of the registered office & principal | 43-B Okhla Industrial Estate . s ookl b :
office (ifany) of corporate debtor New Delhi - 110020 IN : o ?'a\(ﬁaf\‘@a?m?ﬁ E{)ﬁﬁ; i
- . BIURS STGR & Hee RO 9 |
6. nggs closure of Insolvency Resolution | 13/04/2020 peiiuihiutla M - |
7. | Liquidation commencement date of 19/11/2020 (Copy of the Order downloaded from 7. BIRE STIGR & e A TR | 19/11/2020 s -
Corporate Debtor the website of the Hon'ble NCLT on 25/11/2020) e ey (AT QRG] 1 SIS ¥ ST 1 3
- P - : | 25/11/2020 B SRS Bl TE)
8. | Name & Registration Number of Insolvency| Hemant Sharma 8 qﬁw«nw EAR % BRI g3l %’qawﬁ _
Professional actmg as qum-dat'or Regn. No: IBBI/IPA-002/IP-N00015/2016-17/10019 <Y T WU BT A IR | vichiamor i@ [BBUIPA-002/IP-NOOO15/20 16-17/10019
9.| Address and Email of the liquidatoras | House No.263, Block No. 2, RS TR
registered with the Board Subhash Nagar, New Delhi-110027. 9. URTFIS FT UaT 3R 5T, WFT'-RR’ —263, i FaX 2, Y TR, 7 oo —110027
| Email : hemant78sharma@gmail.com ST {3 ST ¥ Uofleg © éﬁa hemant78sharma@gmail.com
10. #Addressand e-mail to be used for D-54, Firsﬁ Floor, Deferrce Cofony, > 10 UREHITS B oI PIAR S 00| <1 —54, oM 07, [0 ST, T8 R 100~
correspondence with the liquidator Elew_I])e:hl- 1 E, 0%4. 'I \U\, /‘}7/ TR fbT S a7e] U 31K $8 | 94 lig.mbel@gmail.com
b it A . <% g & Pl o ol | 251212020
11.] Last date for submission of Claims 25/12/2020 W U T i Tou o & T U5 ord i o R R AR VS s R an A
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